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(b) if so, the Govemmenfs asseasrnent eout the tot.' 
amount of funds provided for modernisation .nd how much 
of It was diverted or remained un utilised during the last two 
years; and 

(c) the steps takan or being taken to ensure that the 
fundi set apart for modernisation .r. fully utilised for the 
purpose in order to contain the coat of production .nd to 
prevent the induatry going sick? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SANHA) : (e) to (c) The ~ is being collected and 
will be laid on the Table of the House. 

Income Tax Deduction by Fcnlgn DlplolMtlC 
1I1 .. lon 

421. SHRI MANIKRAO HODLYA GAVIT : Will the 
Minister of FINANCE be pleased to state: 

(a) whether a number of foreign diplomatic missions 
which are deducting income-tax from the salaries of their 
Indian employees and depositing with the income-tax 
authorities; 

(b) it so. whether Government have compiled a list of 
Indian employees in foreign mission for aasessingthem for 
recovery of income-tax; and 

(c) if not. the measure. taken by the Government to 
ensure that such employees are assessed by income-tax 
authorities? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING. REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) No Sir 
According to the iDcome-tax recordl, th.re is no proof that 
the foreign diplomatic missions are deducting income-t •• 
from the salaries of their Indian employees. However. 
these employe .. have been paying nec .. sary taxes on 
the salaries received by them from their employees. 

(b) No list gIVing the exact number of Indian 
employees having taxable income has been compiled by 
the Income-tax Deptt. 

(e) It is proposed to request the Ministry of External 
Affairs to address a note to the foreign missions advising 
them to deduct taxes on the salaries paid to Indian 
employees. 

o.faultrnent of ¥yay. Bank 

422. DR. BIZAY SONKAR SHASTRI : W~I the Minister 
of FINANCE b. ple .. ed to state: 

(a) the total number of branches of the Vysya Bank 
Ltd. in Delhi.nd the number of accounts that have become 
"default" in making repayment of loans .v.lled of by the 
customers in the last five years, branch·wise: 

., 

(b) whether the branch .. of the bank are not taking 
proper documents at the time of r.'eas'ng the loan to the 
cuatomers; 

(c) If so, whether .ny reaponsbtHty has bean tlx.d for 
the d.fault in p.yment and If so, the details thar.of; 

(d) the action taken against the officials responalbla 
for It; and 

(e) the steps t.k.n to recover the def.ult amount? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL., PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) to (e) 
Vysya Bank Limited Is • priv.te sector b..,k and 
Government is neither required to, nor keeps Its.1f Informed, 
of the operational det.iIs of priv.t. sactor banks. However, 
when complaints or allegations regarding functioning of 
the private sector b.nks come to Government's notie., 
they are forwarded tothe RBlfor such action as is considered 
appropriate having r.gard to the fact that the RBI is the 
regulator of the banking industry if India. In addition 
whenever irregul.riti .. of shortcomings ar. noticed by the 
RBI in the course of the inspection of private sector banks. ' 
the banks .re advised to take nee .. sary remedial action. 
In cues involving f.i1ure of regul.tory compliance. RBI 
tRk .. such action .s is deem.d appropriate h.ving reg.d 
to the circumstances of the case. Matt.rs such as non-
compliance of internal instructions issued by suet', banks 
are to be addressed by tha m.n.gem.nts of such banks at 
appropriate levels. 

Coff .. Production 

423. SHRI RANJIB BISWAL • Will the Minister of 
COMMERCE be pleued to stat •• 

(a) the quantum of coll.e produced by Coff .. Board 
annually: 

(b) wheth.r the Coff .. Board proposes to exp.nd Its 
sal .. servicH: and 

(c) "so. the new are.s where Coffee Boards propoee. 
to set up its branches during 1998-99. State-wise? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGOE) : (.) Th. tot.I production of 
coffee in India during 1997-98 was 2,28,000 tonn ... Th. 
Coffee Bo.rd Is not directly involv.d in the production of 
coft.e. Howev.r, the Board produc.s about 1 SO tonn .. of 
coffee per .nnum in Its r •••• rch .nd .xt.nllon 
d.monstration farms. 

(b) No, Sir. 

(c) Does not .rlae. 
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